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CENTRAL ADMINISTRATIVE TRIBUNAL, A
ALLAHAQﬁQ

Al1ahabad : Dated this 15th day of

uriginal Application N

CURAN 3=

Hon'ble Mr, Justice RRK Triuédi, v

Hont'ble Mr, S, Dayal, A,M,

LLAHABAD BENCH

February, .2001
0,1436 of 1993

: i Jammu Ali S/o ALi Bux
R/o 392-8, Sultanpur,Agra tsg

2 Subash Chand Sharma S/o0 Taotg
R/o 62/228, Hari Bhawan, Agl

e Harish Chand Sharma S/o Kani
R/o 125, Dholi Piau, Mathurg

4, Shabbir Khan S/o Kalla Khan,
R/e 1071, Thatpur Shivajinag

8y Igbaluddin s/o Rafiquddin,
R/o 38£2, Bade Kkhan, Pullia

B Ram Krishan Rathore s/o SP H
R/o RB-II, 972-8B, R1ly Coluony

7. Naval Kishore Misra s/o S.N|
R/o 19/A, Bharatpur, Premnag

8. B.S5. Sharma s/o Krishan Lal
R/o 105, Pratappur Negar, Jh

9. Kailash s/o Gore Lal
R/o F-263, Ambedkar Nagar Mg
Riy Colony, Jhansi,

(Sri VK Barman, Advocate)

vVersus

1% Unicn of India through Gener
Central Rly, Bombay V,.T,

2. Divisional Rly Manager (P)
Central Rly., Jhansi,

3o Sr,0CM, Central! Rly., Jhansi

(Sri Prashant Mathur, Advccate)
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By Hon'ble /Mr, Justice RRK Trivedi
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